
 

   LOK  SABHA  SECRETARIAT 
   PHOTO  IDENTITY CARD /R F TAG /VEHICLE R F TAG UNDERTAKING FORM 

                 FOR  MEDIA PERSONS 
 

Received a Media photo identity card bearing No…….………………… …… /R F Tag  bearing No. ……..…...  
/ Vehicle   R F Tag bearing No ……………..issued  in my favour. I hereby  certify that the Media photo 
identity / R F Tag/ Vehicle   R F Tag shall be used  as per the norms/ instructions laid in this regards. 
 
Name (in BLOCK LETTERS)………..…………………………………………………………………………………Gender……... 

Designation …… ………………………………………………………………Date of Birth…………………………………………. 

PIB card No………………..…………..………….…OR  LSS Security clearance:  YES  /  NO……………………………… 

Agency Name and Address (Delhi )……………..……………………………………………………………………….….….…… 

……………………………………………………………………………………………………………….……………..…………….………… 

Local Address ………………………..……………………………………………………………..……………….…..…………..…..…. 

…………………………………..……………………………………………………………………………………….………...................  

Permanent Address …………..…………………………………………………………………….………….………………….…… 

………………………………………..……………………………………………………………………………….…………………………….. 

Mobile  No. (i)…………………………………..….(ii)………………………………………Fax No.………..……….…….……...  

E- Mail ID (personel) …..  ……………………………………………….Office……………………………..……………….…….. 

Facebook ID …………………………………………………………… ……..Twitter A/c……………………………………………. 

Name of Chief of Bureau /Resident Editor (Delhi) …………………………………………………………………………… 

Mobile No.……………………………. 

UNDERTAKING 
 
I …………………………………………………………..son/daughter/wife of ………………………………..………………….. 
do hereby undertake and declare as under:- 
 
1.  The identity  card/R F Tag  will  be used as per the norms/instructions in this regards. 
2.  In case of transfer proceeding on deputation and  resigning from service  or  retirement, I will return  

identity card /R F Tag    within a week. 
3. No fresh passes  will be issued  against  quota  of an accredited media  organization unless passes of those    
correspondent who have retired /resigned  and  are not returned. 

4. The charge for loss of bar coded identity card will be Rs.25. The charge for first loss of RF Tag would be 
Rs. 200/-, for the second loss the amount would be Rs. 500/- and recovery of full cost Rs. 1500/- for 
subsequent losses. The amount of penalty is required to be deposited with B&P Branch after filling 
necessary treasury challan. For preparation of duplicate Identity Card /RF Card, the official concerned 
will be required to furnish the copy of the challan issued by B&P Branch and original FIR to CPIC. 
5. Loss of these Media photo identity card /R F Tag  / Vehicle   R F Tag should be reported 
immediately to control room at phone nos. 23034568/4569. 
 
 
 
Recommendation of PPR (Press & Public Relation )                                         Signature  of the Journalist  
 
                                                                                      Date 
 Signature  
 
 Full name (with seal) 



 
 


